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REVENUE AND FORESTS DEPARTMENT
Madam Cama Marg, Hutatma Rajguru Chowk,
Mantralaya, Mumbai 400 032, dated the 13th December, 2021

NOTIFICATION

RiGHT 1O FAIR COMPENSATION AND TRANSPARENCY IN LAND AcCQUISITION, REHABILITATION AND RESETTLEMENT
Act, 2013

No. Sankirna-2021/C.R.2/A-3.—WHEREAS, section 10A of the Right to Fair Compensation
and Transparency in Land Acquisition, Rehabilitation and Resettlement Act, 2013 (30 of 2013), in
its application to the State of Maharashtra (hereinafter referred to as ‘the said Act’), provides that
the State Government may, in the public interest, by notification in the Official Gazette, exempt any
of the projects mentioned in the said section 10A from the application of the provisions of Chapter
IT and Chapter 11T of the said Act ;

AND WHEREAS, it appears to the State Government that the lands mentioned in the Schedule
I appended hereto are required or likely to be required for the project mentioned in the Schedule II
appended hereto, which is covered under clause (b) of the said section 10A (hereinafter referred to

as ‘the said project’) ;

AND WHEREAS, the State Government has ensured the extent of the said lands for the proposed
acquisition being bare minimum land required for the said project ;

AND WHEREAS, the Government of Maharashtra considers it expedient in the public interest
to exempt the said project under section 10A of the said Act from the application of the provisions
of Chapter IT and Chapter III of the said Act ;

NOW, THEREFORE, in exercise of the powers conferred by section 10A of the said Act and of
all other powers enabling it in that behalf, the Government of Maharashtra hereby, in the public
interest, exempts the said project, from the application of the provisions of Chapter II and Chapter
IIT of the said Act.

Schedule-1

Description of Land
Village - Pilani, Taluka- Chandgad, District- Kolhapur

Sr. No. Survey or Gat Number Approximate Area (Hectare)
(1) (2) (3)
1 395 0.01
9 396 0.07
3 397 0.15.2
A 399 0.18
5 403 0.13.3
6 400 0.17.2
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Sr. No. Survey or Gat Number Approximate Area (Hectare)
8Y) (2) (3)
7 401 0.15.2
8 457 0.04.1
9 402 0.16.1
10 436 0.16.2
11 440 0.16.2
12 476 0.19.1
13 404 0.09.1
14 405 0.09.1
15 406 0.09.1
16 419 0.20.3
17 426 0.27.3
18 481 0.10.1
19 407 0.07.1
20 431 0.08.1
21 444 0.14.2
29 448 0.24.3
23 461 0.18.2
24 408 0.10.1
25 409 0.09.1
26 432 0.05.1
27 439 0.17.2
28 445 0.19.2
29 410 0.14.3
30 412 0.08.1
31 450 0.18.3
39 471 0.34.4
33 411 0.08.1
34 463 0.06.1
35 478 0.06.1
36 422 0.12.2
37 413 0.07.1
38 420 0.12.1
39 414 0.05.1
40 421 0.08.1
41 443 0.05.1
49 475 0.12.2
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Sr. No. Survey or Gat Number Approximate Area (Hectare)
8Y) (2) (3)
43 415 0.20.2
44 425 0.22.3
45 416 0.22.3
46 428 0.26.3
A7 480 0.02.0
A8 417 0.12.2
49 418 0.12.1
50 424 0.21.2
51 460 0.13.1
592 470 0.12.2
53 427 0.13.2
54 423 0.22.3
55 459 0.12.1
56 430 0.23.2
57 433 0.31.4
58 435 0.23.3
59 479 0.28.7
60 468 0.18.2
61 434 0.10.1
62 437 0.10.1
63 472 0.10.1
64 474 0.10.1
65 441 0.04.1
66 449 0.18.2
67 442 0.04.1
68 452 0.14.2
69 455 0.31.4
70 446 0.31.4
71 451 0.15.2
72 447 0.21.3
73 462 0.07.1
74 469 0.22.3
75 453 0.08.1
76 467 0.05.1
77 454 0.10.1
78 464 0.05.1
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Sr. No. Survey or Gat Number Approximate Area (Hectare)
8Y) (2) (3)
79 456 0.05.1
80 458 0.04
81 465 0.04
89 466 0.06.1
83 473 0.06.1
84 477 0.17.2
85 438 0.07.1
Total 11.58

Village - Sadegudavale, Taluka- Chandgad, District- Kolhapur

Sr.No. Survey or Gat Number Approximate Area (Hectare )
(D (2) (3)
1 62 0.09.2
2 69 0111
3 80 0121
4 55 0.28.3
5 63 0121
6 64 0121
7 75 0173
8 65 0.24.3
9 66 0.061
10 88 0.09.1
11 89 0.09.1
12 67 0.04.0
13 87 0.08.1
14 304 0.33.4
15 305 0.29.4
16 68 0111
17 70 0.06.1
18 71 0.071
19 77 0.16.2
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Sr.No. Survey or Gat Number Approximate Area (Hectare )
(1 (2) (3)
20 72 0121
21 73 0.20.2
22 76 0.03.3
23 78 0.09.1
24 79 0.14.2
25 308 0.16.2
26 489 0.10.1
27 507 0.64.8
28 85 0.071
29 301 0.24.3
30 670 0.33.4
31 306 0.21.3
32 309 0.13.1
33 490 0.22.3
34 492 0.16.2
35 511 0.46.6
36 518 0.05.2
37 307 0.19.2
38 310 1.35.8
39 491 0.09.1
40 493 0.05.1
41 505 0.02.0
42 495 0.12.2
43 503 0.04.0
44 496 0.071
45 500 0.04.0
46 510 0.05.1
47 501 0.04.0
48 502 0.05.1
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Sr.No. Survey or Gat Number Approximate Area (Hectare )
(D (2) (3)
49 508 0.03.0
50 498 0.03.1
51 509 0.05.1
52 517 0.62.9
53 519 0.42.5
54 522 0.38.7
55 523 0.72.1
56 665 0.21.3
57 669 0.19.3
58 671 0.30.4
59 672 0.09.1

Total 12.256

Village - Kanur Khurd, Taluka- Chandgad, District- Kolhapur

Sr.No. Survey or Gat Number Approximate Area (Hectare )

(D (2) (3)

1 1/1 0.13.2
2 1/2 0.13.6
3 1/3 0.04.1
4 1/13 0.21.3
5 1/16 0.05.1
6 1/5 0.16.2
7 1/6 0.18.2
8 1/7 0.15.2
9 1/8 0.08.1
10 1/9 0.02.1
11 1/18 0.06.1
12 1/10 0.05.1
13 /11 0.39.5
14 1/12 0.74.0
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Sr.No. Survey or Gat Number Approximate Area (Hectare )

(D (2) (3)
15 1/14 0.12.1
16 /15 0.11.1
17 V17 0.10.1
18 1/19 0.69.9
19 2/1 0.32.4
20 2/2 0.52.7
21 2/3 0.65.8

Total 4.959

Schedule-I11
Description of the Project
Name of the Project - Ghatprabha Medium Project,

Description of Project -

Details of acquiring agency -

Tal. Chandgad, Dist. Kolhapur
Pilani K. T.Weir- Land Acquisition submergence

Executive Engineer, Medium Project,
Division No. 2, Kolhapur.

By order and in the name of the Governor of Maharashtra,

SANJAY INGLE,

Joint Secretary to Government.
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